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l.icence for import of cardamom 

10to. SHRI V. . VIJAYARAOHA-
VAN: Will the Mini ter of COMMBRC 
lie pleased to s.tate; 

(a) whether it is a fact tha t a licence 
has been i sued for import of cardamom; 

(b) if so, the tolal qu antity propo ed to 
be imported; and 

( c) the rea ons for import? 

TH MINISTER 0 STATE IN THE 
MINISTRY OF COMMERCE (SHRI-
MATI RAM DULARI SINHA) : (a) to 
(c) The information i being collected 
from the import (control) Licensing 
Authorities concerned and will be laid on 
the Table of the HOllse. 

Hou ing of Employees of Goa Shipyard 
Ltd. 

1011. SHRI EDUARDO PAL IR~: 
Will the Minister of DEFENCE be p]ea-
sed to state: 

(a) whether there is an aCllte hortage 
of housin~ in Goa and particularly in the 
town of Vascodi·g m.a~ and 




